| TEM NO. 115 COURT NO. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 527 OF 2008

UNION OF I NDI A & ORS. Appel I ant (s)
VERSUS
KAI LASH NATH CHAUDHARY Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 30/06/2011 Thi s Appeal was called on for hearing today.

CORAM :
HON' BLE MR. JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE A K. PATNAI K
(Vacati on Bench)

For Appellant(s) P. P. Mal hotra, ASG
Amar Nath Saini, Adv.
Mukesh, Adv.

V. K. Ver ma, Adv.

SS8%

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Li st after summer vacation before appropriate
Bench.

[ Usha Bhardwaj ] [ Savita Sainani ]
Court Master Court Master



